
Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 - 2472881 ,2476925

qlz
ITUWTSA

Parivesh Bhavan, Forest Comptex
Transport Nagar, ,ammu, 180 006

Silk Factory Road
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The Consuttant Judiciat,
Hon'ble Nationat Green Tribunat,
PrincipaI Bench,
New Dethi.

Sub:- Report on behalf of Jammu and Kashmir Pottution Controt
Committee pursuant to Hon'bte NGT, Order dated 22-4-2025 in OA
No. 1046/2024 titted "Saving Kashmir Brown Bears is a Race
against Time Witdtife SOS and J&K Wil,dtife Protection Depaftment
take chaItenge."

Sir,

6$"^^.-
(Ghansham Singh) JKAS
MemberSecretary 25.8-fJ-
J&K PCC

Page 1of 1

No: JKPCC/NGT / OA 1 046/2o2il q8\ Date:- ).5-08-2025

ln comptiance to the directions of Hon'bte Nationat Green Tribunat,
Principal Bench, New Dethiorder dated 22-4-2025 in OA No. 1o46l2024titled
"Saving Kashmir Brown Bears is a Race against Time Witdl,ife SOS and
J&K Witdtife Protection Department take chatlenge.", the Report of the J&K

Po[[ution Controt Committee is submitted herewith.
It is, therefore, requested that the Report may kindty be taken on record and

placed before the Hon'bte NGT for consideration.

Yours faithf utty,

Enct:- As Above
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Before the Hon'ble Nationat Green Tribunal
PrincipaI Bench, New Delhi

OriginaLAppLication No. 1046 ol 2024

IN THE MATTER OF "Saving Kashmir Brown Bears is a Race
against Time Wildtife SOS and J&K
Wildtife Protection Department take
c h a tlenge"

Report on behalf of Jammu and Kashmir Potl.ution Controt Committee
pursuant to Hon'bte National Green Tribunat, Order dated 22-4-2025 in
OA No. 104612024 News item appearing in lndia.com dated 27.01 .2024
titted "Saving Kashmir Brown Bears is a Race against Time Witdtife SOS

and J&K Witdtife Protection Department take chatlenge.,'

Bacl< round:

That the Hon'bte National. Green Tribunat vide Notice dated 22-04-2025 in

OA No. 1046 o12024 directed as fot[ows:-

"The Member Secretary, J&K PCC subrnlts that now the snow

is melting in Sonamarg and Baltal region, therefore, it will be

possible to assess the solid waste which has been

accumulated there. He has prayed for four weeks' time to

ascertain the status, take remedial action and file action

report before the Tribunal."

Status Report:

ln compl.iance to the aforesaid directions of Hon'bte NGT dated 22-04-2025

in OA No. 1046 of 2024, the report of the J&K pottution Control. Committee

is as fo[[ows:

9ab0'%-*-
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1. That Regionat Director l&K PCC Kashmir was directed to conduct the site

inspection afresh after metting of the snow in the area and furnish a

report on the fottowing terms and references vide No. JKPCC/NGT/OA-

104612024/91/157; dated: 24.04.2025 and No. JKPCC/NGT/OA-

104612024/346; dated: 27.05.2025 (Copies enctosed as Annexure 1&2 ):

a) Quantity of sotid waste generation in Sonamarg region.

b) Processing of wet waste and its utitization inctuding quantity of

waste hand[ed and utitized.

c) Channetization of dry waste after recovery.

d) Remediat Action taken by Sonamarg Deve[opment Authority, if any,

in respect of Sotid Waste Management in Sonamarg region.

2. The Regional Director, J&K PCC Kashmir after getting the site inspected

by the Joint Committee of 3 officers of J&K PCC submitted a fresh report

vide No. PCC/RDK/LS(NGT)12025/723-26; dated: 04.06.2025 (Copy

enctosed as Annexure 3).

The Hightights of the report are briefty summarized as under:

i. The joint committee constituted by the Regionat Director, PCC

Kashmir carried out the inspection of the area on 21 .05.2025 and

during the inspection the facitity was found operationat.

ii. The facitity lacks proper fencing, secured main gate and a weigh

bridge.

iii. As per information shared by the Sonamarg Development

Authority, (SDA) Sonamarg generates 7-1 0 MT of Sotid waste daity,

and upto the range of 20 MT per day during the tourists peak

seaso n.

iv. The Sonamarg Devetopment Authority has set up a Sotid Waste

Management facitity at Sarbal.. The facitity has an etectro-

magnetic disintegrator of 1 MT capacity along with 5 MT auto-

insta composter and segregator.

Page 2 of 4
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v. As per the Sonamarg Devetopment Authority (lncharge SWM

facitity) Sarbat, approximate[y 4-5 MT of wet waste is processed on

a daity basis primarity through automatic composting machines

and compost so generated is being used for agricutture purposes.

However, no records have been maintained for the quantity of

waste processed or compost being utitized.

vi. Dry waste comprising of PET botttes, high density ptastic

materia[s, cardboard cartons and other packaging material is

handed over to authorized rag pickers and waste handlers for

appropriate disposat or recycting. The remaining Dry waste

consisting of potythene bags is being processed using a ptastic

waste disintegration machine.

The Chief Executive Officer, Sonamarg Development Authority, has

reported that fotl.owing measures are being taken for remediation and

treatment of waste at the facitity at the site vide his tetter No.

CEO/SDA/2025/528-29 dated 9-5-2025(Copy enclosed at Annexure -4).

a) Regutar campaigns are organized with the [ine departments

inctuding att stake hotders regarding waste disposat and witd

tife.

b) Fencing of Sarbat Ptant: ProposaI for covering the entire

Sarbat P[ant area with CGI fencing (10 feet height) atong with

a secured main gate in FY 2025-26, to restrict the access of

Himatayan Brown Bears and prevent accidentaI encounters

has been made.

c) Upgradation of Sotid Waste Management ptant at Sarbat

through instattation of additionat 2 l,1T magnetic

disintegrator to manage excess waste generated during Yatra

season has been made.

Page 3 of 4*w
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3. Accordingty, Chief Executive Officer, Sonamarg Devetopment

Authority was directed to take immediate measures for

rectification of the gaps pointed out by the joint committee

constituted by the J&K pCC vide No. JKPCC/NGT/OA_

1046/2024/830; dated: 07.08.2025 (Copy enctosed as Annexure

5), fottowed by reminder dated 2O-Og-2025 (copy enctosed as

Annexure-6), which is stit[ awaited.

4. Regionat Director, PCC Kashmir has been directed to initiate the

proceedings for levy of Environmentat Compensation upon the

CEO, Sonamarg Development Authority and submit Environmentat

Compensation format and after receipt of the Environmentat

Compensation format, further necessary action for tevying of

EnvironmentaI Compensation upon the CEO, Sonamarg

Development Authority as may be warranted under The Air

(Prevention and Control of pottution) Act, 1991 and The Water

(Prevention and ControI of Pottution) Act, 1974, witt be taken vide

this office tetter dated 2Z-OB-2025(Copy enclosed as Annexure_

7).

Prayer:

ln the premises, it is therefore respectfutty prayed that the report may

kindty be taken on record before the Hon'bte Nationat Green Tribunat for

consideration.

ron#rofu-enl
Member Secretary
l&KpCC 25.9.?S.

Page 4 of 4
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Anncrurrcs - o l

Jammu and Kashmir
Pollution Contro! Committee

chairmanSTjkspcb@gmail. com
membersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

TTUWTSA

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

a

NEW DELHI ?024

Regionat Director,
JK Pottution ControI Committee,
Kashmir.

No: J KPCC/NGT/O A-1 046t2024t q 
t / I t;1 Dated :-L[-O+-zOzS

Sub:- OA No. 104612024 News item appearing in lndia.com dated
27.07.2024 titted "Saving Kashmir Brown Bears is a Race against
Time Witdtife SOS and J&K Witdtife Protection Department taken
chaltenge."

Ref: No. PCC/RDK/LS(NGrV2024l130dated 04-11-2024.

Sir,
With regard to the subject and reference cited above, you are

requested to submit latest factuat status report after getting re-inspection of

the area by the Committee Constituted by your office vide dated 28-08-2024

in respect of fotlowing Terms and Conditions:-

1. Quantity of sotid waste generation in Sonmarg region.

2. Processing of wet waste and its utitization inctuding quantity of waste
handted and utitized.

3. Channetization of dry waste after recovery.

4. Remediat Action taken by Sonmarg Devetopment Authority, if any, in
respect of Sotid Waste Management in Sonmarg region.

Yours faithfutty,

ror,,""tl*"k,}tr,
',rlaember Secretary

J&K

*JJa.
vsl," 2t+-4,:S
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Anneru,rtr,- o1

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 190 006

Sitk Factory Road
Rajbagh, Srinagar, 190 0Og

Jammu and Kashmir
Pollution Controt Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail com

0191 _ 2472881, 2476925

a

ITUWTSA
NEW DELHI ?O24

RegionaI Director,
JK Pottution Controt Committee,
Kashmir.

No: JKPCC/NGT/O A-1046/20243q6 Dated:_/.1 _os_2025

sub:- oA No. 104612024 News item appearing in lndia.com dated
27 'o7 '2024 titted "saving Kashmir Brown Bears is a Race against
Time Witdtife SoS and J&K Witdtife Protection Department taken
chattenge.,,

Ref: No. JKpcc/NGT/o A-1046/2024/27sdated 16-0s-202s.

Sir,

with reference to this office No. JKPCC/NGT/o A-1046/2024/275dated
16-05-2025 & No. PCC/RDK/LS(NcT)/2024/g1t157 dated 24-os-2024 on the
subject cited above. You are again requested to share latest factual status
report in respect of prescribed Terms & conditions by or before 06-06-2025
for further needfuI comptiance of Hon,bte NGT.

Yours faithfutty,

(Ghan Singh) JKAS

gfember secretary Tl,S. LJ-
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the caPtioned subject, it is herebY submitted that the

per the terms and conditions sPecified in the above references has been

rry$he Committee constituted bY this office vide order dated ?8-08-2024 and a

We satd report is enclosed hereto fo r kind Perusal and further course necessary

6 ,r88y
actio n required i n the afore-titled OA Please'

UectoD

Encls: - A/a. 0
tA'

p c c s,, e,r*.,r.o,il1,?:,ffi II;:ff fJ* jlll}ff liii ; ff :l1ill* n r. t u 0 0 0 I
wwtvif,5pg[rr[n lim,til; rt giotr.ildutttgil.turklgntt1l.e'ttrtt, l\'lg* 019't'2 J I ls|2

The Member Secretary,
J & K Pollution Control Commlttee,
Jammu.

No: PCC/RDKIL5 (NGr)/ 2o2sl ?c a .J6 Date:- 0 q' 06 ' &0 a5

Subject: - O.A No. $46l2p24News item appearing in lndia'com dated 27'01'2024 tltled

,.save Kashmir Brown Bears is a Race against Time wildlife 5O5 and J & K

Wildlife Protection Department take Challenge"'

Reference: - 1. No. JrGcc/NGT/ oA-Lo461zoz41340dated 27'os'2025'

2. N o. J K PCCIN GTl O A'LOA 6 I 2024 I 3 46 d a ted 27'05'202s'

3. N o. J KPCC/N GTl O A'1046 I 2l?',4 I 346 d ated 27'0s'2025'

latest factual status report in
)rr,

, C Lfr)

5

CopY to:-
l.Dr.SabeenaSultan'Scientist'g')RP]C'Srinagarforinformation'
2. sh. snauir anmad, scientist ?, JK pcc, srinagar foi information'

3.sh.MohammadAyoub,Districtofficer,PCC,Ganderbalforinformation.
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comnrittee in line rvith the directions

issuecl by the Competent Authority as

rccorded as under:-
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l' Quantiry of Solid W:rste (Jtntrution in SonlrmrrrgRcgion:-Ar pcr
Snnantltrg I)cveloprttcnt iluthoritl.Sorrlrrrlrs $rn{:rates hctuecn ? to l{}
metric tons ol"solid rvnste tktil1,. llo\rr,.r'cr drrring llrc totrrirt inlluq ;rnd

religiotrs pilgrinrage ol' Annual S[ri Arnarrrath .ii Yatrn. this ligurc
nclrll' tlouhlcs. rcaching up t() 20 nrctric lonnes per d:r1.'l hc' Sonamnrg

l)t-'r'eloptttc'rrt Authoritl,Ias sct Ltp n solid w'astc nlnnagcn]cnt lncilitl at

Sarbal. 'l'hc lacilitl, has an Electro Magncric [)isintegrntor of l}lT
Capacitl' along rvith 05MT Auto lnsta- Cornposter and Scgregfitor'

-r{}.r ! '{.\9

b=t ilJt
t! l) !4 trEI r' 'l

sr/icl rru.yre Dtottuga,tta,tt.litt.ilitl'at surhul. ll'ith lllcctr, ,llrrlinatit' Di'sintagrottr of' l''ff

Ctput'ilt' 
"i"''''itl "itn'o 

j '1ff ''ltrto lnstu' Composter und Segre!:ulilr'

2. Processing of lYet waste and its utilisation lncluding quanti$ of

wastehandheklandutitisctl:-Asperthereporttiorntheln'chargeot'
thc solid waste Managerncnt Plant at sarbal, approxim0tell'{ to i

metric tons of rvet waste are processed on a daily basis' primaril-v

through rnechanical mesns utilizing aulomatic conrposling nrachincs'

Thc processcd rvaste is conycrfcd into cglllpost' rvtrich is rcportedll'

bcing usctl for agricultural purposcs. l'l\n'et'sr, it hus been noled thnl

no lorilrol rcconls htrye beet, mtti,tloi,red c1flcerning the qaailiry of

wasleprocesseilorlhecotttpttslsuhseqxentlyoli,,,r,,.

3. channelization of Dr1' wlste Afrer Recover.r': At thc Sarbal solid

Waste f"frnog.,r.nr Piont. dry rvaste cornprising PE'l'. bottles' high-

density ptastlc materi0ls, caidboard carlons' antl other packaging

materials is hanrJcd over t0 authorizcd ragpickers and rvaste handlen

for appropriate ctisposal or recycling. Tlre remaining dry waste'

-t**r* -+ c['hP Pag* 2 ol 4
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., *ll;;;IilIl,il',;ilI?f ,;:,r:j,,,,,,,il1,;,,,lill:,,,i;:,fi,..i;"iili,"fIrIi,,I

*,nx tft i :i :Jll-il lr;.,,xi::r,,,,Jr,,?- : :r HT;t, li ?i il [, : I
observetl, *.*a-*'' 'rlspcclion. no signiliclnl rr"'medial mcil$urt$ \l'crc

wa s re,,", tio.il J; :ffiI,ff ffi : i :: T:;l I 
"H, 

fi :fiilT i: I [ [ *..,

l*p1ttc'.t lt?r,rr.: iltttttyt*l ttattitlt,1,..\tltnt,,rt lttcilit.y til Stn'htil hut hcrrr nnsll.t'(l&trrl '

Sonamarg DevcloplncntAuth6rirl' viclc lcttcr No' CltiO/SDA/1015 I 528'29

Dated 0g/0512{J?5 has clainxcl rlrur thr.. lollow'ing rcrlrctlial tl'lccsurss arc heing

undennken:

Ilegular 0\\.crencss carttpaigns are orguniscd with the line dcpartmcnts

i,c,iuding all stakcholtlcru rt'gnrding rvustc disptlsul' And rvildlife'

liencing ol'Sarbal Ptant: l'roposat lbr covcrirrg the entirc Sarbal Plant

orcas CGI tbncing ( l0ll'et hcight) along rvith a securcrt main gatc in I"Y

1035-:6. to restricl thc access of llimalayan lirorvn Bears and prevent

accidcntal encounters.

planr Augnrentation: 
'l'hc augmentation and up gradation of the solid

wasr* Management Plant ar sarbal to be taken undcr FY 20?5-26

rhrough instaltation ol'an additional 3 MT rnagnetic disinlegralor' t()

Inflnagee.\cess$,astcgeneratedespcciallycluringYatraseason.

Recommcnd$tions;-

',segregalion of solid ll'aste at source" should bc made mandatory for

I.l,tr.'liers, other business qstablishmenls ' institutions' etc' ils per the

solirl lvaste Manogcment ltules (s\rysl), 2016 . Strict action bc

PlSa 3 of tt,k,,Ib ,k_\,r*

a

a

a

a
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o

Y

Be forev:t\l h
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t

initiarctl agnilrsl
lncilit3, cnltrc.

\'i()lntrlrs so 1f111 s*prcplrlrtl t\it\lc rtirchus to trcfllnrcni

' 
Xlll[']iwnstt 

hrnnnsctttct

r llahim, ,o*,n'*t*rrt 
lrcn.. n.,;lt' 

lmplcntcnrirrg propcr $*\le clirp.ral

h unr a* *,,*,*,,,,.0,,,rrr 
: *erurr i ilffi ;:;:;::ff ;l-un.r rer11 i E 1 i n or (,r,11111,,,,,,T;X:_T:Illll:,l.lill 

;: l**m:*;,,;:
il::::"t'*l'brur'n btor.,r,**rr.,irrr,rrd irrrotrirrg thcrrr in prorecri{}n

I Bear'prtrol'rr'tlsle hins: lnstall secun: garbage tlisposul units in tourirr
areas rnd villagr:s

I strict monitoring: rinrbrce pr"narries f'or iltcgar trurnping and ensurc
tinrell, \\,aste collection.

e The compost gencratcd at the facilirl, needs ro hc tlisSrosed of in the
enr.ironment tiiendly ntanner

r lmplementing tlrese strategies in a coordinatecl ancl rvell-lbnded manner
can significantly help prcscrve thc critically endangered l limalayan
brorvn bear population in Kashmir

The report is submitted lor ftrrther necessary action 0t your enrJ please.

NO:- PCCIROK,W. l-abrl nspl2-S-26/ | 0

Dated:.16105/20?5

I

I)Dr. Sabeena Sultarr, Scientist 'B'd,A. gtb+...-

2). Sh. Shabir Ahnrad Scientist ,A' {, J5
3t.sn. Mohammad Ayoub, District ofliccr [)cc'. can<Jerbal

rage 4 of4
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Anneor,ne, -og

s,,./ -?q%$"i*iltrfri
Tlrc.l)ivisio'nl Olficcr t ,,,,,, .dn.,1iliJftilIfr.c,,n

imlilli,',r,rr r,,,,rii,i ( i, u, rrr I r rcc

No.Cli0/s*l)A/t{)tt/ ,i> f-1, r ,\ Dute<tr 
I-OS-ZOZS,srrlt: ()'A Nrr'.1(1{6711)24 titlcrl Nuws ilonr rrp;rcnrlnpg ln ths inrliu, urn <lilctl 27.07-2024, ritlcr)"snllttl litrshttlir llrorvtt llcflilr is nrcc rrguinrl lirnc wikllifc sos uncl t&K wilt)lifu prutcctionlhpnrt nrcrrt ttrk crr clrnl lc,,[f ';-

Sir.

Kindll' rcl'cr lo lcllcr No, .,Kl'(l(l/lxy(/Btn025l2()0-203 <lutet) ()3-05-2025, rcgartJing thesubjcct cilcd obo*c. ln rtri* 
"iriii.rii,,,,, 

rrrc;xrirrt.wisc rcply ir suhmitrcrl as un<Ier:

l' Qurntltl' of solftl wrslc Gcncrrllon ln $onrmrrg rqlon: Appraximatnly 7 to l0 maric(ons of 
,rt'nstc'^inclucling plnsti.r,..po.Log,n[-rii[riuls, er,,c, is gcneratad dai)y in thesonorlmrg urca front hotis,'local ulllog.r, ira"tn- i"rrist belt of Thajwas. llowever duringthe Yarra period, {rc quantum of wrste"neurlr;;;;;, reaching up b 2a MTHay.2' Procesrlng. of wd *rrte rnd ltr urilizrrion including gurntlty of wrcts hrndlcd andutilizedr wet waste is collecrcd ;d;6t il p,**ri ir rne sotio w.rL ManagementPlant locatcd.at Sarhl. The plant cunenrly handies around 4 to 5 merric tons of wet wasteduily, pri mari Iy through mechanical pro..rri n[ *ing auromaric comporting machi nes.3' chrnlclizrlion of Dry lvute- Afier Rccoi.ry' ?n. sarbal plani are ianding over rhcrccyclable dry wastt8 which includes Pet bottles, High densiry pranic-*utrial and carloon

boxes and other packaging materials 
1o 

Rag pickers uid *ro. ffi;i;; ; ;, rhe guidetinesof Hon'ble Supreme Court. Rest of rhe material is being aisinregnted'io ,h. Specially
designed plastic waste disintegration machine ar prant only.

4' Remedlal Actionr trken by Snnrmarg Devciopment Authori[, if rny, in resprr of
Solid lffrcfe Mrnrgcment in Sonamrry reglon: T'he fotlowing ie*edia measures have
becn undcrtaken by this Authority to addrcss thc issues:

Rcgular awareness campaigns arc organized with the line departmenu including all
stakeholders rcgarding waste disposal and wildlife protection.
Fencing of Strbal Plant: Proposal for covcring the entire Sarbal plant area f ith CCI
fencing (10 feet height) along with a secured main gare in Fy 201s-26, to resrict the
access of Hfunalayan Brown Bean and prcvent accidental encountcrs.
Plant Augmentation: The augmentation and upgrartation of the Solid Wasre
Management Plut at Sarbal to be taken undcr FY 2025-26 through installation of an
additional 2.MT magnetic disintegrator, to manage excess rvastc generated especiullr.
during the Yatra season.

Yours faithfully,,

o

t

hpy tothe:
l, Commiuioncr, Sccrclary lo Oovcmment, Tour

Srinagar for favour of lnlormttion,
rncnl. .l&K, Civil
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Jammu and Kashmir
Pollution Control Committee

chairm anSZjkspcb@gmail. com
membersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

No

ITUWTSA
NEW DELHI 2024

Ann Cfl,rt u- 05

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 1gO 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

Chief Executive Officer,
Sonamarg Development Authority,
Sonamarg, District Ganderbal.

URGENT

f KPCC/NGr / o A/ 1046 / zoz4 / g3 o Date:-ft08-2025
Sub: Violation of Solid waste Management Rules, 2oL6bySonamarg Development Authority,Ganderbal.
Reft No. JKPCC/NGT/ Misc-Complaint/l483_90; dated: 04.12.2024.

Si r,

Please refer to the subject and reference cited above. In this connection, I am t convey that
Solid waste Managemetrt plant at sarbal was visited by the committee constituted by f&K pcc
IReport enclosed as Annexure 1). Gaps observed by the Committee are summarized as under:

7' Quantity of waste generation in Sonamarg 17 -70 MT-20 MT (during Amarnath ji yatra)] has
been found to be more than the available capacity for treatment of waste (5MT composting
& 01 MT capacity plastic waste disintegrator) which needs to be addressed.

2' No fencing/ boundary wall has been erected around the facility to restrict entry of wild
animals.

3' Proper maintenance of records/register showing daily waste treated & compost generated
is missing.

4' Achievement of 10070 segregation at primary and secondary level to convert wet waste to
compost in efficient manner is required.

The case being sub-judice before Hon'ble NGT in the matter of oA LoTo/2024 titled ,,News

item titled "Plastic pollution poses threat to Kashmir's Great lakes trek" appearing in the Rising
Kashmir dated 09.08.2024" and oA t1-1:g/2024 titled "Sindh Nallah polluted trout habitat
threatened in Ganderbal" appearing in Greater Kashmir lg.0}.2oz4,an urgent action is requested,
which may be shared with J&K pCC by or before LS.Ofi.ZOZS.

yours faithfully,

,l?HTffi.h,',skffir,
I&K PCC
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Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gm ail.com

0191 - 2472881,2476925

Sir,

!

ITI.'WTSA

Anrttatuxr- 06

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 1gO 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

NEW DELHI 2024

Chief Executive Officer
Sonamarg Development Authority,
Sonamarg, District Ganderbal.

MOST URGENT

No: f KPCC/N Gr / o A/ to46 / zoz4 / qo\ Date:r-$08-2025
sub: violation of solid waste rrlanag&rent Rule s, zoL6 by sonamarg

Development Authority, Ganderbal.
Reft lt{PCC/NGr/oA/1046/2024/830; doted: 07.08.202s.

witlr reference ro this office No. JKpcc/NGr/oA/1046/2024/830; doted:
07'08'2025 on the subject cited above, you are again requested to share Action
Taken with J&K PCC in the instant matter in pursuance to the observations of
the f&K PCC by or before 22.08.2025 as case is listed for hearing on
26.08.2025.

Yours faithfully,

-lqransn?f,kiftS,tiltrMember secreL ri 
_o. g . 1;

PCC

/
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Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 190 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

Jammu and Kashmir
Pollution Control Committee

chainnan8Tjkspcb@gmail com
membersecretaryjkspcb@gmail.com

0191 _ 2472881,2476925
*?"eswTsA

NEWDELHI 2'?4

Regional Director,
f&K Pollution Control Committee,
Kashmir.

No: IKPCC/NGT /OA/L046/ZOZS/ q6g Dare: LL_OB-ZOZS
Sub: oA No' 1046 /2024 News item appearing in India.com dated 27.o7.Zoz4titled "saving Kashmir Brown Bears is i Race against Time wildlife SoSand J&K wildlife protection Department take chilrenge.,,
Refi Your oJli c'e N o. pCC/ RD K/ LS ( N Gf) /Z 0 2 S/7 2 3 _2 6; cta terl 04. 0 6. 2 02 S.

Sir',

Please refer to the subject and reference cited above. In this connection, yorr
are requested to share Environmental Compensation format for violation of Air
(Preventiotr ancl control of Pollution) Act 1981 ancl water [prevention and control
crl Pollution) Act 7974 by Sonamarg Development Authority for the periocl of
violation for further levying of Environmental Compensation to SDA by or before
30.08,2025.

Yours faithfully,

95Ag^^^l-
(Ghansham Singh) IKAS
Member Secretary 2t g. 1f
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